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IN THE CENTRAL ADMINISTRATIVE TRIBUML

CALCUTTA BEICH
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0.A, 771 of 1996,
Date of Order : 09.04,2003,
Present ;3 Hon'ble Mr, S. Biswas, Administrative Member
Mr., R.C, Dey

- ' - VS =

Eastern Railway

For the applicant s None,

For the respordents Mr, R.X, De, Counsgel

ORDER | ’

Ld, Counsel for the respbmlents submits that the
departmental case hds been closed due to the death of
'the applicant and in this comnection é déath certificate
dated 08.01.2003 has been emclosed which is kept on record,

Under th8se circumstamces, the case is abated.

é. When the matter was mentioned 'earlier - on ‘(‘)‘4.0‘4.2(1303,

the Ld. Counsel for the applicant was not prasent.and _

today also he is not present eventhough the dirsction - A
Wag given, However, cqnsidering the submis si‘oms fnadg |
by the Ld, Couns2l for the respondents the cage is abated

due to the death of the applicant and'\dispose‘%OE accordingly.

3. b order as to costs.
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